
THE AUHATI H IGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH

No.HC. vtt-L2512oo8(Pt.)/21409 IA

Smti Jayashree Bora,

Jt. Registrar (Vlgilance),

Gauhati High Court,

Guwahati.

The Joint Reglstrar (E),

Gauhati High Court,

Aizawl Bench.
Dated Guwahati, 2l Mav, zOzq.

Casual leave.

No, P.20012/1/2021-HC(AB)/101 Dated 17.05.2024

)

From

TO,

Sub:-

Ref:'

Sir,

with reference to the above, I am directed to inform you that shri Liansangzuala,

Dlstrict & Sessions Judge, Champhai Judicial District, Champhai, has been granted Gasual

leave for three days from 20.05,2024 to 22.05.2024, along with station leave

permission from 20,05,2024 to 22,05.2024. A senlor ludicial officer available at the

station will remaln in-charge of his Court and Office in his absence.

Yours faithfully,
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T. REGIST R VIGI E

Memo No.HC.VII -12sl2008 (Pt.\lMlo-44 111A. d teda ,) t- oT-'LDZ1)l
Copy to:

Champhai

1. Shri Liansangzuala, District & Sessions Judge, Champhai Judicial District,

The Project Manager, Gauhati High Court.
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